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UIALA CREDIT CO-0

410, 4™ Floor, C-1,2,3, P P Tower, NSP, Pitampura, Delhi-110034,
Ph. 011-45595003; Website: www.ujalacredit.com
Registration no. MSCS/CR/I552/2012
NOTICE OF ANNUAL GENERAL MEETING
Motice is hereby given that the Twelfth Annual General Meeting of
General Body of Ujala Credit Co-operative Society Limited will be held on
Wednesday, Twenty Eighth Day of June, 2023 at MP Mall, MP Block,
Pitampura, Mear Gopal Mandir, Dalhi-110034, at 11.00 AM o transact tha

following business:

1. To receive, consider and adopt the Audited Financial Statement of the
society for the Financial Year ended March 31, 2023 and Reports of the
Board of Directors and Auditors thereon

2. To appoint Statutory Auditor of the Society for the FY 2023-2024

. Toapprove the Budget for Financial Year 2023-2024

4. To seek approval of the long term perspective plan and the annual

operation plan.

To approve the appropriation of profit

6. Any ather matter with the parmission of tha Chairman.

By order of the Board of Directors

Sdi-

Rajinder Singh

Chairman

Ujala Credit Co-operative Society Limited (Multi state)

Lad

o

Date: 2™ June, 2023
Place: Delhi

van Tara Building, Parliament Street, New Delhi-11000
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1993 read with rule 12 & 13 of the Debts Recovery Tribunal (Procedure Rule, 1993) in the matter of
TANO 1574/2022 DATE: 10.04.2023
BANK OF BARODA APPLICANT

VERSUS
SANJAY KUMAR & ORS. RESPONDENT

To, DEFENDANT
1. SH.SANJAY KUMAR S/O SH. KARAMCHAND
2.  MRS.ANITAW/O SH. SANJAY KUMAR
BOTH AT: NEAR BRAHMAN CHOUPAL TIKRI BRAHMAN (82) PALWALHRY
3. M/SPRIMROSE IFRATECH PVT.LTD. H-56, FIRST LEVEL SECT.-63 NOIDA-201301
ALSOAT: FLATNO. 251-B 1STFLOOR LIG FLATS PKT.-12 JASOLA, NEW DELHI
Whereas the above named applicant (s) has / have instituted a case for recovery o
Rs. 33,40,292.24/- (RUPEE THIRTY THREE LAKH FORTY THOUSAND TWO HUNDRED
NINETY AND TWENTY FOUR PAISE ONLY) against you and where as it has been shown to the
satisfaction of the Tribunal that it is not possible to serve you in the ordinary way therefore, thig
notice is given by advertisement directing you to make appearance in the Tribunal on 04.07.2023
At10.30A.M.
Take notice that in default of your appearance on the day before the mentioned, the case will b
heard and determined in your absence.
All the matters will be taken up through video Conferencing and for that purpose:-
(i) All the Advocates/Litigants shall download the "Cisco Webex" application/software
(i) "Meeting ID" and Password for the date of hearing qua cases to be taken by Hon'ble Presiding
Officer/Registrar shall be displayed in the daily cause list itself at DRT Official Portal i.e. drt.gov.ir
(i) In any exigency qua that the Advocate/Litigants can contact the concerned official a
Ph. No. 23748478.
Given under my hand and seal of the Tribunal this the 10™ day of April., 2023.
- BY ORDER OF THE TRIBUNAL
t ASSISTANT REGISTRAR, DRT-II, DELHI

b

— BEFORE DEBTS RECOVERY TRIBUNAL —II, DELHT. 4th FLOOR JEEVAN TARABUILDING |
PARLIAMENT STREET NEW DELHI — 110001.

Notice under section 19(4) of the Recovery of Debts Due to Bank and Financial Institutions Act

1993 read with rule 12 & 13 of the Debts Recovery Tribunal (Procedure Rule) 1993) in the

matter of
TANO 1101/2022
HDFC BANKLTD.

DATE: 31.05.2023
APPLICANT

VERSUS

Arvind Singh RESPONDENT
To, Defendant Arvind Singh F-7/11 Vasant Vihar Kusum Pur Vasant Vihar-1 South West Delhi - 57
Also At: Acmos India Pvt. Ltd. F-7/11 3rd Floor Vasant Vihar Nr. Jharkhand Bhawan Delhi - 57

Also At: Captain Jet Airways India Ltd. Airport Palam New Delhi - 45

Also At: Senior Commander Jet Airways India Ltd. Flight Operations Department Level-5 Hotl Leve
Terminal-3 IGl Airport New Delhi- 37

Whereas the above-named applicant (s) has/have instituted a case for recovery of Rs
80,19,842.29, /- (Rupees Eighty Lakh Nineteen Thousand Eight Hundred Forty Two And
Twenty Nine Paise Only) against you and where as it has been shown to the satisfaction of the
Tribunal that it is not possible to serve you in the ordinary way therefore, this notice is given by
advertisement directing you to make appearance in the Tribunal on 03.07.2023 At 10.30 A.m
Take notice that in default of your appearance on the day before the mentioned, the case will be
heard and determined in your absence. All the matters will be taken up through video
Conferencing and for that purpose:- (i) All the Advocates/Litigants shall download the "Cisco
Webex" application/software: (ii) " Meeting ID" and Password for the date of hearing qua cases
to be taken by Hon'ble Presiding Officer/ Registrar shall be displayed in the daily cause list itself at
DRT Official Portal i.e. drt.gov.in (iii) In any exigency qua that the Advocate/Litigants can contact
the concerned official at Ph. No. 23748478.

Given under my hand and seal of the Tribunal this the 31st day of May, 2023

By order of the Tribunal, Section officer, Drt-ll Delhi

FORM A

PUBLIC ANNOUNCEMENT
{(Regulation 14 of the Insolvency and Bankruptcy Board of India

(Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

OV} KINEGRAM INDHA PRIVATE LIMITED
Name of Corporate Person OVD KINEGRAM INDIA PRIVATE LIMITED

Data of incorparation of Corparale Parsan | 28.08.2010

s | | ==

Autharity under which Corporaie Fegisirar of Companies, Deli
Person is incorparated (regisierad
4.| Corporate idensity number / frited Eabilty | US11080L2010PTC208852
ientty numbes of Corporate Persan
| Address of the registerad Ofice and 702, Adhishwar, 34, Ferczehah Road,
Principal office {if any) of Corporate Persan | Mew Delhi - 110001

o |

£ | Licuiation commeancement date of 31052023
Carporaba Parson

-

| Mame, address, emall address, telephons | Name: Abhijest Jain

numier end e regisiraion number of | Address: Diamond Chamber. 4, Chownnghes Lane,

the Liquidatr Biock |, 4th Floar, B. Mo. 4M, Kolkata - 700016

Email: ovdkinegram. vip@gmail.com

Ph No: 9831103320

| Regn. No.: BBIIPA-0021P-NOU1T2017-18110445.
30.06.2023

] Lest dalefor submvission of clims I
Maotice is hereby grean thal the OVD Kinegram ndia Private Limited has commencad voluniary
liquidation on 31.05.2023.
The slakeholders of OVD Kinegram India Private Limited are hanaby calisd upon 1o submd a proal of
thairciaims, anar betors 30,06, 2023 to the liguidator at e acdress mentioned sgainstkem 7
The financial creditors shall submit their proof of claims by electronac means ony, A other stakeholders
may suiamik the proof of claims in person, by postorby elecironic means.
Submizsion of false or mizleading proals of claim shall attract panalies. : Sdi-
Abhijest Jain
Liguidator of OVD Kinagram India Private Limited
Regn. No.: [BEVTPAODXP-NO0 TR201T-181 0445
AFA valid till 22.12.2023 | Emall: ajassc@redifmail com

Date: 02.06.2023
Place: Kolkzia

Date : 02-06-2023

financi“. ep. .in

Place : Saharanpur (U.P.)

Authorised Officer (Punjab National Bank)

E-AUCTION SALE NOTICE
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security interest Act 2002 read with proviso to Rule 8(6) & Rule (9) of the Security Interest
(Enforcement) Rule, 2002. Notice is hereby given to the public in general and in particular to the borrower (s) and Guarantor (s) that the below described immovable property mortgaged/charged to the Secured Creditor, the constructivel
physical/symbolic possession of which has been taken by the Authorised officer of the Bank/ Secured Creditor, will be sold on" As is where is", "As is what is", and "Whatever there is" on the date as mentioned in the table herein below, for
recovery of dues due to the Bank/Secured creditor from the respective borrower(s), and Guarantor (s). The Reserve price and the earnest money deposit will be as mentioned in the table below against the respective properties.
SCHEDULE OF THE SECURED ASSETS
S. Name of Branch Description of the Inmovable Properties Dt of Demand Notice uls 15(2) Reserve Price DATE & Details ofThe
No. Name of the Account Mortgaged/ Owner’s Name of SARFAESI ACT, 2002 EMD TIME Encumbrances
Name & Addresses of the (Mortgagors of Property (ies)) Outstanding Amount as on . OF Known To
Borrower/Guarantor Possession Date of u/s 13(4) Last Date of Deposit of EMD |  AycTION The Secured
of SARFAESI ACT, 2002 Bid Increase Amount Creditors
Nature of Possession Symbolic/
Physical/ Constructive
1. | PNBBranch:N.A.V., Saharanpur One residential house measuring area 375 sq yards or 313.54 sq mtr 03-05-2021 Rs. 69,00,000/- 19-06-2023 Not
Mohd. Abid S/o Asagar, Sh. Afzal S/o Asagar, | related to khasra no. 584 M situated at Mauza pathanpura pargana & Tehsil RS 227318196/~ Rs 6500007 from Known
Sh.Asagar S/o Raseed, Sh. Kamil S/o Asagar | Saharanpur dar Abadi dera llahipur, Saharanpur-247001, owned by Mohd. T ' T 11:00 AM to
f\!l R/o- L\Aqhall% Dera Ilahg)ui?, NearRPoIicc:je Abid, Sh. Afzal S/o Asagar, Asagar S/o Rasheed, Alim S/o Asagar & Kamil with further interest and 18-06-2023 04:00 PM
Ine, Jain UDegree GLollege Road,| S/o Asagar; Bounded as under: East: Plot of Kalim Ahmad, West : Rasta -
Saharanpur-247001 & (Guarantor) Sh. Alim| 25feet Wide, North : House of Shahid & Kallu, South : Remaining Plot. of other expences s, 0o, U
S/o Asagar R/o- Mohalla Dera llahipura, Near | g51im Ahmed. vide deed No. 4124 dated 28-08-1999. Symbolic
Police Line, Jain Degree College Road, Saharanpur-247001
~2. | PNBBranch:N.AV,, Saharanpur One residential house southern part of plot no. 14 & 15 measuring area 01-06-2021 Rs. 34,20,000/- 7 19-06-2023 | Not
Shri Babar Raza S/o Shri Shakil Raza, R/o — | 121 Sq yards or 101.20 Sq meters related to Khasra No. 274M, situated at
2/408, Sarai Dhum Singh, Saharanpur | Dara Milkana Bairoon, Distt— Saharanpur Dar Abadi Indraparstha Colony, Rs. 33,89,459.70/- Rs. 3,42,000/- 11.560,&nM to Known
247001 and Shri Ravish Raza S/o Shri Shakil | Saharanpur. Owned by Sh. Babar Raza & Sh. Ravish Raza. Bounded as with further interest and 18-06-2023 04:00 PM
Raza R/o — 10312, Toli kalan, Near Pilkhana | under: East — Rasta, West — Plot No. 16 owned by other, North —
tala Saharanpur 247001 & (Guarantor)|Remaining PartofPlotNo. 14 & 15, South — Rasta other expences w.e.f. 31-03-2021 Rs. 34,500/
Mohd. Farman S/o Gilman R/o Tolikalan wali Symbolic
Masjid, Chob frashan, Saharanpur
3. | PNBBranch:N.A.V,, Saharanpur All part and parcel of Residential House measuring area 100 sq yards 05-08-2017 Rs. 17,50,000/- 19-06-2023 Not
Sh. Padam Singh S/o Sh. Prakash Chand R/o | having dimension East 43’, West 43, North 21", South 21", pertaining Rs. 6.62.400.001- Rs 175000 from Known
Chander Vihar Colony, Gali No.2, Opp.|Khasra no.6 & 7M, situated at Mauza bagh kalan, Dar Abadi Chander T 11:00 AM to
Chungi, Gangoh Road, SRE -247001 &| Vihar, Gali No.2, Gangoh Road, Saharanpur, in the name of Sh. Padam with further interest and 18-06-2023 04:00 PM
(Guarantor) Sh. Boby Kumar S/o Sh. Mamu | singh S/o Sh. Prakash chand vide Sale deed no.3443 dtd.27.07.1999, other expences
Ram R/o Chander Vihar Gali No.2, Opp. | regitered with sub registrar saharanpur. Bounded as under: East— Land of P Rs. 18,000/
Chungi, Gangoh Road, Saharanpur-247001 | Mohd. Ashraf, West — Land of Mohd. Ashraf, North — Rasta 25 feet wide, Symbolic
South — Plot of Ramveer singh.
4, gNB Branch:N.A.V.,, Saharanpur - One Resdiential house measuring area 213.33 sq yards or 178.09 Sq 26-09-2019 Rs. 39,60,000/- 19-06-2023 | Not
hri Ramesh Chand Sharma S/o Shri Dilawar| meters related to khasra no 618M, 619M, 623M, 624M,625M, 647M & from Known
Sharma, Shri Vinit Kumar Kaushik S/o| 648M built on plot no 75 at mauza pathanpura, dar abadi saket colony RS. 29,173,500/ Rs. 3,96,000/- 11:00 AM to
g/i)m;asgeiﬂacnr?én%hazl Svrmlxn}ii:rgﬁ;rﬁqhaa\r/r\?/g Saharanpur Owned by Shri Ramesh Chand & Anita Sharma. Bounded as with further interest and 18062003 04:00 PM
, ; under: East- Property of Praveen Kumar, West- Plot No-76, North- Others
Shri Ramesh Chand (All residents) R/o — Property, South-20 Ft wide other expences Rs.40,000/-
2C/2605, Saket Colony, Near Balaji Mandir, ’ Symbolic
Hakikat Nagar, SRE & Shri Sushil Kumar S/o Shri Bhopal Singh R/o — 30A, Shastri nagar, Near Bapuiji ki kutiya, SRE y
5. |PNBBranch:N.A.V, SRE One residential house measuring area 150 sq yards or 125.41 sq meters 16-07-2019 Rs. 58,00,000/- 19-06-2023 Not
Shri Sanjay Singh S/o Sahab Singh & Smt | having dimensionin east 45 Ft west 45 Ft north 30 ft south 30ft of khasra no Rs 5147 922 78/ Rs. 5.80 000/~ from Known
Mukesh W/o Shri Sanjay Singh 2-C/2895, | 538 related to khewat no 13 Mahal Mohd Hasan Khan situated at Mauza o A 11:00 AM to
Hakikat nagar, near TRO Compound | pathanpura Distt. SRE Dar Abadi hakikat nagar near TRO Compound|  With further interest and other 18-06-2023 04:00 PM
Saharanpur and (Guarantor) Shri Nahar | Saharanpur owned by Shri Sanjay Singh S/o Sh. Sahab Singh. BOUNDED expence Rs. 58 000/- '
Singh Meena S/o Surjan Singh R/o 280-D, | AS UNDER: EAST: House owned by Shambhu Dayal Gupta, WEST : : U
Railway Colony, Saharanpur Remaining part of house of vendor, NORTH : House owned by Chaudhary Symbolic
Gyan Singh, SOUTH : Road Thereafter house owned by Rajendra Arora
6. | PNBBranch: Civil Lines, Saharanpur One residential house pertaining old MPL no.1/751 & new No.1/1320 02.09.2021 Rs. 6,00,000/- 19-06-2023 Not
Sh. Ravi Kumar S/o Sh. Lal Chand & Sh. Lal | measuring area 42 sq yards or 35.12 sq mtrs having dimension in East 16’
Chand S/o Sh.sadhu Ram, R/o- 1/1320 Kala | 3", West20’6”, North 19’6”, South 21°6” consisting all constructions therein Rs.3,67,109.00/- Rs. 60,000/ 11.(;60'3\/' to Known
Kotwal Near Shiv Mandir, Nai Mandi, Khalasi | & Land beneath the same with internal construction with electric fitting with further interest and 18-06-2023 04.00 PM
Line Saharanpur & (Guarantor) Sh. Trilok | connection with roof with all rights to it situated at Nai Mandi Khalasi Line, other expences '
Singh Chawla R/o- Mission Compound, Opp. | Saharanpur. Bounded as under: East: Wall sold thereafter Ahata Railway, P Rs. 6,000/-
Kiran Plaza, Saharanpur-247001 West: house owned by Rajesh Kumar & Rasta Gali 5 ft Wide, North: Wall Symbolic
sold thereafter Ahata Railway, South: House owned by Salim. l
7. | PNBBranch: Civil Lines, SRE Residential Plot of Land bearing Part of Plot No 41 & 42 Khasra No. 64 02-09-2021 Rs. 11,50,000/- 19-06-2023 Not
Vikas Textiles (Prop. Mahesh Kumar) Vill, | Measuring Area 94.36 Sq Yards or 78.92 Sq Mtrs Having Dimension in East Rs 457005/ Rs 115,000/ from Known
Jamalpur P.o Sadak Dhudli Janta Road, Distt: | 39 Ft 6 Inch, West 39 Ft 6 Inch, North 22ft, South 21ft, situated at Village S- 42l ) S 1, 19,0007 11:00 AM to
SRE & (Guarantor) Sh. Nasir Ahmed S/o Baru | Chuk Said Raja Pargana Tehsil Distt Saharanpur Dar Abadi Noor Nagar with further interest and 18-06-2023 04:00 PM
R/o Noor Nagar Janta Road Saharanpur Saharanpur Owned by Nasir Ahmed Bounded As Under - East: Poroperty other expences Rs. 12.0007-
of Shobha Ram, West: Part of Plot No 41 & 42, North: Plot No 44 & 45, South: Rasta 13 ft, Original Sale Deed Dated 28-01- -
2011, Bahi No 1, Zild No 6069, Page 145-164, Serial No 808. Symbolic
8. | PNBBranch: Civil Lines, SRE One residential house built on part of plot no.4 Measuring area 54.44 sq 18-05-2021 Rs. 11,30,000/- 19-06-2023 Not
M/s Super Knitting (Prop — Ms Rupinder Kaur | yards or 45.52 sq meter Related with khasra no0O 40 having dimension in Rs 1024 027/~ Rs 115000 from Known
W/o Shri Sukhbir Singh) R/o — Village - | East 15 ft west 13 ft north 35 ft south 35 ft Situated at wake gram hasanpura e Y 11:00 AM to
Tiparpur, Industrial Area, Janta Road,|majra tharapur dar abadi new cleman town pargana, tehsil & Distt with further interest and 18-06-2023 0'4,00 PM
Saharanpur, Ms Rupinder Kaur W/o Shri| Saharanpur owned by Sh Vikram Singh S/o Sh. Harnek Singh. Bounded as other expanses Rs 12,000/ '
Sukhbir Singh R/o — Plot No. 04, Khasra No. | under: East: Rasta 12ft wide, West: Others Plot, North: H/oRajpal Singh, S. 14, B
40, new Clemen town, Delhi Road, SRE, Ms | South: h/o smt. Sanyogita devi Symbolic
Rupinder Kaur W/o Shri Sukhbir Singh R/o — 3/8112, Balkunj School Wali gali, Janak nagar, Khand - 3, Saharanpur & Shri
Vikram Singh S/o ShriHarnek Singh R/o—3/8112, Near Arya Samaj Wali Gali, Janak nagar, Saharanpur
9. | PNB :Railway Road, Deoband, SRE One Residential House Measuring Area 74.54 Sq. Meters Situated at 23-09-2019 Rs. 16,20,000/-
Sh. Shyam Kumar S/o Sh. Sumer Chand| Mohallah Lahaswada (Baljeet Colony) Deoband Part of Khasra No 795M Rs 10 7735545 19-06-2023 Not
(borrower) R/o- Mohallah Lahaswada| Noorpur Ander Hadood Pargana & Tehsil Deoband Distt. SRE. Bounded S-1s,f2, e Rs. 1,65,000/- from Known
Deoband-247554 SRE & Sh. Jitender Kumar| As Under: East: Kabristan, West: Rasta 12 Feet Wide, North: House of with further interest and 18-06-2023 11:00 AM to
S/o Sh. Sumer Chand (borrower) R/o -|Others, South: Property Legal Hairs Baljeet Saini, Origanl Sale Deed No other expences 04:00 PM
Mohallah Lahaswada, Deoband-247554,|5619BahiNo 1Jild No 5342, Pages 135-178 Dated 02-06-2015. : Rs. 16,500/-
Distt. Saharanpur Symbolic
10. | PNB :Railway Road, Deoband, SRE One Building situated in Abadi area at khasra no. 683 measuring 735 sq. 21-09-2021 Rs. 14,00,000/- 19-06-2023 Not
M/s Unchagaon Indane Gramin Vitrak Village | Meters Wake at gram unchagaon pargana & tehsil deoband vide sale deed from Known
Rajupur Near Corporation Bank P.o. Rajupur | no. 10990 Dated 29.11.2012 in the name of sh. Sachin kumar. Bounded as Rs. 11,71,052.86/- Rs. 1,40,000/- 11:00 AM to
Deoband, Prop. Sh. Sachin Kumar S/o Sh. | under East: Chak Road, West: Remaining land of seller Karan Singh, with further interest and 18-06-2023 04_00 PM
Jagdish Prasad,431, Pathanpura, Dangra | North: Rest part of Khasra no. 683, South: Remaining land of seller Karan other expences '
Wali Masjid Deoband And Sh Gul Sanawer | Singh. : Rs. 14,000/-
Slo Mohd. Furkan 256, Bairon Kotla Deoband Symbolic
(Guarantor) Distt. Saharanpur
11. | PNB Branch : Beri Bagh, Saharanpur Residential plot East part of plot no.183A,measuring area100.00sq yards 14-12-2018 Rs. 12,60,000/- 19-06-2023 Not
Smt. Poonam Kumar W/o Sh.Lalit Kumar & | or 83.61 sq mtr. khasra no 563,572,577,580,530 wake daraMilkana
Sh Lalit kumar S/O Sh Sadhu Ram (Both) R/o | Bairoom dara Rajura bairoon pargana Tehsil & District Saharanpur, dar Rs. 24,63,895.00/- Rs. 1,26,000/- 11.()fBOXIM to Known
Laxmanpuram Colony, Near Rakesh | Abadi Devpuram Colony Saharanpur owned by Sh Lalit kuamar S/o Sh with further interest and 18-06-2023 04:00 PM
Chemical, Dehradun Road, SRE-247001 & | Sadhu ram having dimension in East 60FT, West 60ft, North 15ft & South other expences '
(Guarantor) Sh. Jitender Kumar S/o Sh Sewa | 15 ft. East — Plot no 1830f other, West — Part of plot no.183, North — Rasta _ Rs. 13,000/
Ram R/0-5/2133/33, New Gopal Nagar, Near | 20 Ft Wide, South —Plotno. 182 Symbolic
Sudama Chowk, SRE -247001
12. | PNB Branch : Beri Bagh, Saharanpur | One Shop west facing single storied measuring area 66.66 sq yards having 21.01.2020 Rs. 31,00,000/- 19-06-2023 | Not
Sh. Mangey Ram S/o Telu Ram, R/o-village | dimension in East and West 15 Feet, North and South 40 feet relating to Rs.38,66,307/- Rs. 3.10.000/- from Known
Saifpur, Po Rampur Maniharan, Saharanpur - | Khasra No.109/1M situated at village Milk Waziuddinpur Pargana, Tehsil & with further interest and S 11:00 AM to
247451 & (Guarantor) Sh. Chet Ram S/o Sh. | District saharanpur. Bounded as under: East: Property of Jagdish & 18-06-2023 04:00 PM
Sugamchand, R/o-117, Hasanpur Kadeem, | Others,West: Delhi Road, North: Regency Garden, South: Property of | other expences Rs. 31.000/-
Saharanpur Jagdish & Others Symbolic Y
13. | PNB: SME, Saharanpur One Residential House built on Western part of Plot no.15, measuring area 07-09-2022 Rs. 95,00,000/- 19-06-2023 Not
Sh. Arvind Aggarwal S/o Sh. Hem Chand | 150 sq. Yards or 125.41 Sq mtr having dimension in East & West 30 ft each,
Aggarwal R/o- Basant Vihar Extention, | North & South 45 ft each consisting of all construction therein & land Rs.1,10,77,729.59)- Rs. 9,50,000/- 11'OfEJOEM to nown
Opposite Mandir, State Bank Colony, | beneath the same with internal construction with electric fitting connection with further interest and 18-06-2023 04.00 PM
Saharanpur-247001 & M/s Aggarwal Traders | with teen shade with all rights related to it situated at Basant Vihar other expences w.e.f. 01-09-2022 '
R/o Siya Ram Colony, 11, Delhi Road, | Extention, Opposite Mandir, Near Jyoti Vihar Colony, Delhi Road, P T Rs. 95,000/
Saharanpur- 247001 & (Guarantor) Smt. | Saharanpur (UP). Bounded as under: East: Remaining Part of Plot no.15, Symbolic
Kavita Aggarwal W/o Sh. Arvind Aggarwal | West: Rasta 30 feet wide, North: Plot no.13 & 14 Jyoti Vihar owned by Smt.
R/o- Basant Vihar Extention, Opposite | NeerajDua, South: Plotno.16 Basant Vihar Extention
Mandir, State Bank Colony, SRE-247001
14. | PNB Branch : SME, Saharanpur Commercial building bearing MPL No 2B/514/A situated at 1st Floor 22-10-2019 Rs. 55,45,000/- 19-06-2023 Not
M/s Bawa trading Corporation (Prop: Shri | without ground floor & without roof right, above showroom of numero uno from Known
Shubham Arora S/o Shri IndrajeetArora) adjacent sunny garments near parsavnath plaza, court road, Saharanpur Rs. 4,31,70,165.00/- Rs. 5,60,000/- 11:00 AM to
Hagﬁé 3/8692;1 ,S;/;\Zr:'glrjlpsru%?cg(;?nyé.Nl\ﬁy\sl tmheasurlng area 95.92 sq yards or 863.28 sq ft or 80.20 Sq mtr owned with further interest and 18-06-2023 04:00 PM
b ! i > | through sale deed no 2903 & 2904 dated 29.04.2016 & Sale deed no. 2951
bawa trading Corporation (Prop: Shrilg 5955 ateq 02.05.2016 all executed and registered at Sub Registrar — Ii other expences Rs. 56,000/-
Shubham Arora S/o Shri Indrajeet Arora) ; . . . =
Near Bharat Petroleum Petrol Pump ofﬂcg, Saharanpur by M/s Bawa S.ales corporation through its prop. Shr! Physical
Gopalpura, behat Road, Saharanpur 247001 Sanjeev Kapoor s/o Shri Kuldeep Singh Kapoor, bounded by - East — Bajaj
3. Sh.Sanjeev Kapoor S/o Shri Kuldeep | Showroom, West — Property of Sunny Garments, North — Common
Singh Kapoor 14/1388, Kishanpura, | Passage 24 Ftwide, South - Others property
Saharanpur - 247001 4. Smt. Neha Salwan, W/o Arpit Salwan H No. 221, vaishali Pitampura, Delhi 110034 5. Smt.
Rashmi Salwan, W/o Mohit Salwan H No. 221, vaishali Pitampura, Delhi 110034 |
15. | PNB Branch : RPS Depot, Saharanpur Commercial Shop part of basement LGF 12B measuring area 20.07 Sq 29-08-2017 Rs. 16,20,000/- 19-06-2023 Not
M/s Onwards Computers (prop — Smt Nitika | mtror 24.00 sq yards bearing MPL No 2/1377 at lower ground floor without Rs. 19.21.908/- from Known
W/o Shri Vinay Kumar) Shop no LGF 12-B, | roof rights situated at Dar Abadi Parshvanath Plaza, Court Road, _ o Rs. 1,65,000/- 11:00 AM to
Parshvnath Plaza, Court Road, SRE &| Saharanpur standing on the name of Smt Nitika W/o Shri Vinay Kumar. with further interest and 18-06-2023 04:00 PM
(guarantor) Sh. Vinay Kumar S/o Late Sh.| Bounded as under: East — LGF 12A, West — LGF 14, North — Corridor other expences
Balwant Singh R/o House No. 3/3715, new | (common passage of complex), South —common space at ground - Rs. 17,000/-
Kapil Vihar Behind Geeta Pump, Saharanpur Physical
16. | PNB : Shashtri Market, Saharanpur One Double storied school in the name of st. A.G.M. Convent Public 03-02-2016 Rs. 3,52,00,000/- 19-06-2023 Not
M/s Shiv Shiksha Samiti, Vill. Jandhera | School, measuring area as per sale deed 14000 sq mtr. located at khasra - from
Samaspur, Distt. Saharanpur, Sh. Ajad Singh | No. 842, Vill. Jandhera Samaspur, Near Telephone Exchange, Pargana & Rs. Rs.1,41,69,335.96/ Rs. 35.20.000- 1 :OOOAM to Known
S/o Sh. Baboo Ram R/o Vill. & P.O. Jandhera | Tehsil Rampur Maniharan, Distt. Saharanpur. Bounded as per sale deed with further interest and 18-06-2023 04:00 PM
Samaspur, Distt. Saharanpur, Sh. Pawan | East: Agriculture Land of Babu Ram & Other, West: Agriculture Land of other expences '
Singh S/o Bhagwan Singh, Smt. Santosh | Babu Ram & Munnu, North: Chak Road, South: Agriculture Land of Rs. 3,52,000/-
Devi W/o Late Sh. Pawan Singh, Sh. Raj | Rishipal & other Symbolic
Kumar S/o Late Sh. Pawan Singh, Sh. Arvind Kumar S/o Late Sh. Pawan Singh, Ms. Kavita D/o Late Sh. Pawan Singh &
Ms. Babita D/o Late Sh. Pawan Singh (All) R/o Vill. Ambehta Post. Jatowala, Distt. Saharanpur, Sh. Jogender Singh S/o
Sh. Isam Singh & Sh. Isam Singh S/o Sh. Harkesh (Both) R/o Vill. Rajpur Latifpur P.O. Jandhera Samaspur, Distt.
Saharanpur, Smt. Meena W/o Sh. Yashpal Singh, R/o 259, Gochar Krishi Inter College, Rampur Maniharan, Delhi Road,
Distt. Saharanpur, Smt. Sumitra Devi W/o Late Sh. Baboo Ram R/o Vill. & P.O. Jandhera Samaspur, Distt. Saharanpur, &
Sh. Rajinder Singh S/o Sh. Udhal Singh R/o Kailash P.O. Tikri, Distt. Karnal, Haryana |
TERMS AND CONDITIONS : The sale shall be subject to the Terms & Conditions prescribed in the Security interest (Enforcement) Rules 2002 and to the following further conditions.: 1. The properties are being sold on "AS IS WHERE IS
BASIS and "AS IS WHAT IS BASIS" and "WHATEVER THERE IS BASIS" 2. The particulars of Secured Assets specified in the Schedule herein above have been stated to the best of the information of the Authorised Officer, but the Authorised
Officer shall not be answerable for any error, misstatement or omission in this proclamation. 3. The Sale will be done by the undersigned through e-auction platform provided at the Website https://www.mstcecommerce.com on dt.19-06-2023
4. For detailed term and conditions of the sale, please refer www.ibapi.in, www.pnbindia.in, www.mstcecommerce.com, https://eprocure.gov.in/epublish/app. For any query the Interested bidder May Contact Nodal Officer Sh. Chandra
Mohan Vij, Authorised Officer of Circle Office, Saharanpur Mob. 9911453324 The Authorised Officer reserves the right to reject or accept all or any bids without assigning any reason. The Authorised Officer further reserve the right to
postpone/cancel /adjourn/discontinue the process of E-Auction at any stage without assigning any reason & his decision in this regards shall be final. The Authorised Officer may vary the terms of E-Auction at any time witout assigning any
reason. Incase the contents of English Version & Hindi Version differs, the English version shall prevail.
ALL CONCERNED TONOTE THAT THIS PUBLICATION ISALSOA STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESIACT, 2002 TO THE BORROWERS /MORTGAGORS/GUARANTORS.

New Delhi

FORM-3  [See Regulation - 15{1)(a)] / 16(3)
DEBTS RECOVERY TRIBUNAL, CHANDIGARH (DRT-2)
151 Floar, SC0 33-34-35, Sactor-17A, Chandigam, (Addilicnal space allotiad on 3rd & 41h Floar also)
CASE NO. OAMS2/2023

Summons under sub-zeclion {4) of secton 19 of the Act read with sub-rule (28) of rda 5 of the
4 i Y [ - i He -,
Debt Racovary Tribunal (Procedure) Rules, 1950 Exh. No. 18079

PUNJAB NATIONAL BANK Ys. SHRI SATNAM SINGH KHANUJA

To,

[1) Shri Satnam Singh Khanuja, Shr Satnam Singh Khanuja Son of Shri Dilip Singh
Khanuja Rio House Mo, 137-ab, New Cofony, Gungaon Haryana having s Pan Mo
ALMPRSETIL, Gurgaan, Haryana

(2) Defendant No. 2 - Smt. Harpreet Kaur Chawla Wife of Shri Satnam Singh Khanuja
Son of Shri Dilip Singh Khanuja, Rasident of House Na, 137-AB, New Colany, Gurgaon
Haryana Having s Pan Mo, AIHPGI207C. [Co-obligant]

(3) Defendant No. 3 Mis Dwarkadhis Projects Private Limited, Resident of Village
Maheshwar, Sector-22, Dharuhera District Rewar, Haryana A Company Incorporated
Under The Provisions of Companles Act, 1936, Having Its Registered office At PD-44,
Pitampura, Mew Delhi-110088. Alse at: M's Dwarikdhis Projecis Private Limited
Corporate office at Suite # 17, Second Floor, Ninex City Mart, Schna Foad, Gurgaon
122018 Haryana, Gurgaon, Haryana-122018

SUMMONS
WHEREAS, OAMZR2023 was listed before Hon'ble Presiding Offices/Regisirar on
29-04-2023,
WHEREAS this Hon'ble Tribumal is pleased o issee summons’ nolice on the said
Application under section 19(4) of the Act, (OA) filed against you for recovery of debts of
Rs. 20,07, 272 (application along with copies of documents etc. annexed).
In accordance with sub-section (4) of section 19 of the Act, you, the defendants are
directed as under-
(i) b0 show cause within thirty days of the service of summans as fo why relief prayed for
should not be granted;
(ii) 1o disclose particulars of properties or assels other than properties and assets
specified by the applicant under serial number 2Aof the ongmal appcation;
(iif) you are restrained from dealing with or dispesing of secured assels or such other
gssets and properties disclosed wnder seral number 3A of the original applicaton,
pending hearing and dispozal ofthe application for attachment of properties;
[} you shall not fransber by way of sale, lease or otherwise, excepd in the ordinary course
of his besiness any of the assets overwhich security interest is created and or odher assets
and properties spacified or disclosed under senial number 3A of the orginal application
without the prior approval of the Tribunal;
() you shall be liabla 1o account for the sale proceeds realised by sale of secured assals
or olher assels and propedies m the ondinary coursa of business and deposit such sale
proceeds im the account mainiained with the bank or financial institutions holdmg security
interest ovar such azsats
You are also directed to file the written siatement with a copy thereof fumished to the
applicant and to appear before Registrar on 211092023 at 10:30A.M. failing which the
application shall be heard and decided in your absence
Given under my hand and the seal of this Tribunal on this date : 30/05/2023

Signature of the officer Authorised Lo issue summons |
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